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           Dated: 27.05.2025 
 

 

N O T I C E 

 

Please take notice that the following matter listed in the Court of Chairperson on 

28.05.2025 was notified vide notice dated: 26.05.2025.  

It is hereby informed to all concerned that the following matter will now be pronounced 

on 28.05.2025 at 02:00 PM. 

 

 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A. No. 2510 of 

2025 in Comp. 

App. (AT) (Ins) 

No. 406 of 2022 

Ram Kishor Arora Suspended 

Director of Supertech Ltd.  

Vs.  

Union Bank of India & Anr. 

 

Siddharth Bhatli Alok Kumar  

Somya Yadava 

Garima JainR1 

Bishwajit Dubey 

Aishwarya Gupta-R2 

Siddharth Srivastava 

Mohit Kishore 

 

 
By order of Hon’ble Chairperson 

-Sd/- 

Registrar  
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